Central Administrative Tribunal, Principal Bench
0.A. No.1428/2000

New Delhi this ﬁha 22nd day of'0ctober, 2001 \é; |

Hon’ble Mr. M. P. Singh, Member (A)

Hon’ble Mr.Shanker Raju, Member (J)

th Rai
i K.D. Rai,
actor-1, Puspa Vihar,

R/o 207/5,
New Delhi.
- Applicant
(None present even on the sscond call)
Versus ‘
1. Union of India
Through Sscretary, .
Ministry of Agricultural
Krishi Bhawan, New Dslhi.
~ Cmnmoonm vy
Z . Sscretary,
Union Public Ssrvice Commission,
shahjahan Road,
New DG]H Ta
‘ .. Respondents
{(By Advocate : Shiri K.K. Patsl)
ORDER(oral)
Hon’ble Shri M.P. Singh, Membar (A) :

None is prssent for ths applicant even on the sscond
call. We, therefore, procesd to dispose of the matter in
terms of Rulse 15 of CAT (Procsdurs) Rulse, 1987.

2. The applicant has filed this OA under section 19 of

3 Act, 1885 and has sgought

3. The brief fTacts of the cass, as stated by the
appiicant, are that he was holding the post of
gditor fTrom 1885 +to 26.9.1988, Thereafter he .was
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for promotion to the post of Director and has
been not considered for promotion to the post of Director

by the respondents.

9. For the reasons stated above, the present 0A 1s

devoid of merit and is accordingly dismissed. No costs.

( Shanker Raju ) : ( M.P. Singh )
Mamber (J) Mamber(A)

/ravi/



